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Defective Case Register from 2024-08-22 to 2024-08-22

Advocate for

Date of

SI.NO. Filing No Petioner/Caveator  |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1 D- ADV 2024-08-

CONTC/36110/2024 ’ 22 CAUSE TITLE OF THE W.P.(C) 12311/2024 TO
BE ATTACHED FOR TALLY WITH PETNR
NAME
6-RECEIPT SHOWING SERV.COPY TO
) D-WP(C)/36267/2024 KSHIROD KUMAR |2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

ROUT 22
Annexure 7 not marked in the writ petition
6-RECEIPT SHOWING SERV.COPY TO

CHANDAN 2024-08-

3 D-WP(C)/36294/2024 SAMANTARAY |22 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

4 D- PRASANTA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/25179/2024 |KUMAR SAHOO |22
Page 21 vide annex-3 not partial neat.
5 D- PABITRA KUMAR |2024-08- |put up for SR after furnishing correct court fees
MACA/36400/2024 |NAYAK 22 payable in appeal
GOPAL KRUSHNA |2024-08- |Adv welfare fund hologramRs-50/-not paid and

6 D-WP(C)/36388/2024 NANDA 22 legal ass- istant feeRs-10/-not paid in v.nama

6-RECEIPT SHOWING SERV.COPY TO
DIPTENDU 2024-08-

7 D-WP(C)/36387/2024 SUNDAR RAY 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2 D- SIVA SANKAR 2024-08-|19-UNDERTAKING FOR NON FILING OF

ABLAPL/25246/2024 CHAINI 22 TRANSLATED COPY NOT FILED
page nos. 17, 18, 22 to 27 are not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

9 |D-WP(C)/36237/2024 EQ%TAN 3(2)24'08' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SAMEER KUMAR (2024-08-

10 D-FA0G/36448/2024 DAS 22 1. Case No. is incorrectly furnished in Para-2 of
the Appeal. 2. Neat copies of pages 33,34,47 and
legible copy of page 40 not filed

UMESH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

11 D-WP(C)/36111/2024 (CHANDRA 2 AG/CG/IT/CT/ETC.NOT FILED.

MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
12 [D-WP(C)/36375/2024 1;25” RANJAN 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
13 D-WP(C)/36235/2024| GOKHE BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.
14 D-WP(C)/36351/2024 UMESH 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
CHANDRA 22 AG/CG/IT/CT/ETC.NOT FILED.
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PATNAIK Page No. 44 and 47 Neat copy not filed.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 19-UNDERTAKING FOR NON FILING OF
15 CRLMC/25111/2024 BISWAJIT NAYAK 2 TRANSLATED COPY NOT FILED
1. Occupation not furnished in affidavit. 2.Age of
the petitioner in cause title not tally affidavit 2.
Authentication fee Rs. 23.10/- to be paid.
6 D JUGALA KISHORE 2024-08- (500 2 ot R bD,
BLAPL/25147/2024 |PANDA 22 ) )
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
17 D-WP(C)/36315/2024 MANOJ VERMA 2 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
s D LAXMINARAYAN 2024-08- (000 2 ot R bD,
BLAPL/25207/2024 |PATEL 22 ) )
CONTC/36328/2024 |PANI 22 ) )
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
20 BLAPL/25242/2024 AMIT BISWAL 2 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
2024-08- 8-CAUSE TITLE NOT IN ORDER.
21 D-CMP/36438/2024 |SANATAN DAS 2
Status of parties in court below not furnished
ABLAPL/25291/2024 MOHANTY 22 ) )
6-RECEIPT SHOWING SERV.COPY TO
SANJAY KUMAR 2024-08-
23 D-WP(C)/36270/2024 PATTANAIK 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
24 CRLMC/25106/2024 ASHOK DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
25 D-WP(C)/36378/2024 1;25” RANJAN 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
26 D-WP(C)/36266/2024 KUMAR SAHOO |22
Annexure 1 not neat and legible.
21-STATUTORY DEPOSIT/AWARDED
’ D- PRAMOD KUMAR 2024-08- AMOUNT NOT DEPOSITED.
MACA/36296/2024 | TRIPATHY 22 1. Address details of Respondent No. 1 not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
D- SHYAM 2024-08-
28 BLAPL/25123/2024 |IMANOHAR 2 AG/CG/IT/CT/ETC.NOT FILED.
29 D- INYANANANDA [2024-08- [4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/25193/2024 PANDA 22 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. As per index, Annexure-1 not described in the
petition.2. Name of the deponent on affidavit not
tally with cause title. 3.Page nos.11 and 12 not neat
and legible.4 Signature of the petitioner on V.nama
not tally with cause title.

6-RECEIPT SHOWING SERV.COPY TO

D- SUSANTA KUMAR [2024-08-
30 ABLAPL/25274/2024 BARAL 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
31 CONTC/36114/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
BIKRANT .
3 D-FAO/36392/2024 |CHANDRA 3224-08- Put up fo; ?)131 after filing of C.Copy of the
PATTNAIK impugned Order

ABLAPL/25025/2024|SAHOO 22 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

34 D- BHARAT BHUSAN |2024-08-

CRLMC/25130/2024 |[ROUTRAY 22 1. Synopsis and date chart not mentioned in index
page. 2. Page nos 43 to 47, 49 to 54, 56 to 60 not
legible
6-RECEIPT SHOWING SERV.COPY TO

PRASHANTA 2024-08-
35 D-WP(C)/36307/2024 KUMAR NAYAK |22 AG/CG/IT/CT/ETC.NOT FILED.
36 D-WP(C)/36288/2024 GOPINATH SETHI 2024-08- .Recelpt Showmg Serv.copy To School and Mass
22 Education not Filed.

6-RECEIPT SHOWING SERV.COPY TO

37 |D-WP(C)/36489/2024 /];(1\)48112 PRASAD 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

13 D- AKSHAYA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/25170/2024 KUMAR PANDEY |22
paragraphs of the petition not correctly furnished
in declaration of affidavit.

ABLAPL/25219/2024 PAUL 22 : :

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

40 CRLMP/25169/2024 PITAMBAR JENA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
41 D- JINYANANANDA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/25192/2024 PANDA 22
Annex.1 not reflect in body of the petition.

ABLAPL/25264/2024|SAHOO 22 : :

43 D-CRLA/25109/2024 | AKSHAYA 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR SAHOO |22 AG/CG/IT/CT/ETC.NOT FILED.




1. Code Wrongly indicated 2.Page nos.41 and 42
are not neat

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

44 D- SAROJ KUMAR  |2024-08-
ABLAPL/25297/2024[PADHI 22 1. Page nos.15 and 16 not neat and legible and not
page marked.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
45 CRLMP/25091/2024 SANJIT MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AKASH KUMAR |2024-08-
46 D-WP(C)/36396/2024 PATTAJOSHI 2 AG/CG/IT/CT/ETC.NOT FILED.
a D SOUMYA RANJAN 202408 (00 611/ /ETCNOT FILED.
BLAPL/25082/2024 |DAS 22 : :
48 [D-WP(C)/36278/2024 N/ LINTRANTA - 12024-08-/p 0 10 36 37,38 .are not legible .
DASH 22
6-RECEIPT SHOWING SERV.COPY TO
ASHIS KUMAR  2024-08-
49 D-WP(C)/36373/2024 MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
SUSHANT 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
50 D-WP(C)/36070/2024 KUMAR 2 AG/CG/IT/CT/ETC.NOT FILED.
PRADHAN
Declaration to this petition not furnished
6-RECEIPT SHOWING SERV.COPY TO
BIDESH RANJAN 2024-08-
51 D-WP(C)/36427/2024 BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.
52 D-WP(C)/31393/2024 EX%%SIEI{GIE)UMAR 3224_08- Case no.appears to be incorrect in ground no. 1.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
53 CRLMA/25115/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
2024-08- |[SIGNATURE OF SUCH ADVOCATE
54 D-WP(C)/36205/2024 BISWAJIT NAYAK 2 APPEARING IN THE
PETITION/APPEAL/APPLICATION
1-serial number of para not correctly furnished (
after para -3 ) 2- prayer of IA not signed by
Advocate
6-RECEIPT SHOWING SERV.COPY TO
CHITRASEN 2024-08-
55 D-WP(C)/36291/2024 PARIDA 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
56 CONTC/36302/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
57 2]'3L APL/25143/2024 ﬁ‘gﬁg AI%*&TA 3(2)24'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
58 D- AMULYA RATNA 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/25021/2024 |PANDA 22 AG/CG/IT/CT/ETC.NOT FILED.




Date of accused bail order not tally with Index.

D- DEBENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

59 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25180/2024 PATTANAIK 22
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

60 BLAPL/25213/2024 BIKRAM RATH 2 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

6l CONTC/36252/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.

SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

62 D-WP(C)/36325/2024 KUMAR 2 AG/CG/IT/CT/ETC.NOT FILED.

MAHANTY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

63 D- ADV 2024-08-

CMAPL/36078/2024 ' 22 1.C.COPY OF DISMISSAL ORDER NOT FILED
2. Date of dismissal not correctly furnished in the
preface

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

64 CONTC/36251/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.

65 D-WP(C)/36480/2024 gi?\];f KUMAR 3224_08- .Receipt Showing Serv.copy To E.D. not Filed.

s D RAKESH KUMAR (2024-08- |l Gl ETC NOT FILED. |
ABLAPL/25261/2024 DAS 22 : :

6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-08-

67 D-WP(C)/36241/2024 PANDA 2 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

. o e ASCOTCTETCNOT LD
BLAPL/25151/2024 MISHRA 22 ) ’

Synopsis and date chart not marked in index.
6-RECEIPT SHOWING SERV.COPY TO
LALITENDU 2024-08-
69 D-EXP/36422/2024 BHUYAN 2 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
DURGA PRASAD |2024-08-

70 D-WP(C)/36213/2024 PRADHAN 2 TRANSLATED COPY NOT FILED

ABLAPL/25183/2024 BISWAL 22 : :
6-RECEIPT SHOWING SERV.COPY TO
HRUDANANDA  |2024-08-

72 D-WP(C)/36365/2024 MOHAPATRA 2 AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25203/2024 |SAMAL 22 : :
BLAPL/25232/2024 |MISHRA 22 : :

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

75 CONTC/36178/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.

76 D- SANAT KUMAR  |2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/25248/2024 MISHRA 22 AG/CG/IT/CT/ETC.NOT FILED.




19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

6-RECEIPT SHOWING SERV.COPY TO

77 |D-WP(C)/36099/2024 oo T BHUSANIZ024-08-1, 06 1/ T/ETC.NOT FILED.
SWAIN 22
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
78 2]'3L APL/25269/2024 EIALYLIP KUMAR 3(2)24'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
79 CONTC/36429/2024 RANIJIT SAMAL 2 AG/CG/IT/CT/ETC.NOT FILED.
PRAVAT KUMAR |2024-08- |.Receipt Showing Serv.copy To School and Mass
80 D-WP(C)/36481/2024 PANDA 22 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
21 D- RAKESH KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/25260/2024 DAS 22 NOT FILED.

Page no.s. 11 and 12 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

82 2]'3L APL/25309/2024 E%\?giPRASAD 3(2)24'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
83 CONTC/36265/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
’4 D-WP(C)/36286/2024 GOPINATH SETHI 2024-08- .Recelpt Showmg Serv.copy To School and Mass
22 Education not Filed.

55 AMLAN SHAKTI (202408 Ll Gl ETC NOT FILED. |

BLAPL/25263/2024 |PAUL 22 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

26 D- KISHORE KUMAR 2024-08-

BLAPL/25028/2024 MISHRA 22 Date of rejection order not tally with Index.Page
no -9 vide annex-1 FIR copy not neat.Date not
mentioned in the v.nama

s D IYOTIRMAYA 202408 Ll iy ETCNOT FILED.

ABLAPL/25247/2024|SAHOO 22 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

88 |D-WP(C)/36215/2024 Y NDFEP RUMARIZ024-08-
1.Petition not correctly addressed to Honorable
Court 2.not correctly address in [A NO 11107/24
DILLIP KUMAR  |2024-08- |Receipt Showing Serv.copy To School and Mass
89 D-WP(C)/36402/2024 SAHU 22 Education not Filed.
0 D IYOTIRMAYA 202408 Ll iy /ETC NOT FILED.
BLAPL/25243/2024 |SAHOO 22 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
91 CONTC/36181/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
92 D- SANKAR 2024-08- |4-AFFIDAVIT/VERIFICATION NOT PROPER.

ABLAPL/25275/2024 NARAYAN 22




PRADHAN

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1.As per index,Annexure-1 to 5 not described in
the petition.2. Annexure-1 to 5 not marked on the
file.3. Occupation of the deponent on affidavit not
furnished on declaration.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

9 |CONTCA62982024 ROUT " 3y |10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

94 D- HIMANSU 2024-08- TRANSLATED COPY NOT FILED

CRLMC/25036/2024 |SEKHAR MISHRA |22
1. Age of the petitioner in cause title not tally with
affidavit. 2. Paragraph numbers not correctly
furnished in declaration
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

95 D- TUKUNA KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/25233/2024 MISHRA 22 NOT FILED.
14-NOT PROPERLY INDEXED.
Index and Book mark not properly page marked.
Page no.11 and 12 not neat

CONTC/36327/2024 |PANI 22 : :
6-RECEIPT SHOWING SERV.COPY TO

97  |D-WP(C)/36366/2024 JS,EII\‘?:HI BHUSAN 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

2024-08- AG/CG/IT/CT/ETC.NOT FILED.

98 D-WP(C)/36356/2024 ABHIRAM SWAIN 2 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Affidavit not made on behalf of the co-petitioner,

99 |D-CMP/36204/2024 |LRILOCHAN 2024-08- | . Draft no.is left blank in ground no.D(iii)RFA

PANIGRAHI 22 . . LS.
no.is wrong in para 4 and in index.
D- RASHMIKANTA 2024-08- . .

100 CRLREV/25253/2024 MAHALIK 2 Good ground certificate not furnished.
o1 |2 AMLAN SHAKTI 2024-08- 5o et RO b b,
BLAPL/25265/2024 |PAUL 22 : :

6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  2024-08-
102 |D-WP(C)/36295/2024 BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.
JYOTIRMAY 2024-08- |.Receipt Showing Serv.copy To School and Mass
103 D-WP(C)/36140/2024 GUPTA 22 Education not Filed.
04 |2 DEEPAK KUMAR 202408~ (“ 0 o bt R OTFILED,
ABLAPL/25168/2024 DAS 22 : :




6-RECEIPT SHOWING SERV.COPY TO

SOUBHAGYA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
105 |D-WP(C)/36092/2024 KUMAR DASH 2
Rs 6/- not paid on petition
BYOMAKESH 2024-08-
106 |D-WP(C)/36217/2024 TRIPATHY 2 1.Annex-5 not attested.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-08-
107 |D-WP(C)/36293/2024 BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.
08 |2 AMULYARATNA 2024-08- 5o e R e b,
ABLAPL/25218/2024 PANDA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
109 |D-WP(C)/36284/2024 GOPINATH SETHI |50+ |AG/CGAT/CT/ETC.NOT FILED.
Page no 10 is not legible .
6-RECEIPT SHOWING SERV.COPY TO
110 D- SATYA NARAYAN |2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/36116/2024 |MISHRA 4 22
1.Code Wrongly indicated
|2 KAPILA CHARAN 202408~ (£ 0 0 et R b D,
CRLMP/25210/2024 [NAYAK 22 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
112 E'L APL/25228/2024 fg‘%ﬁ]ﬁA 3(2)24'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
3 D- SUDHIR KUMAR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/36161/2024 |PATRA 22 1.The Name of the opp.party no.3.Not Mentioned
in the Cause Title
s |2 PRASANTA 2024-08- T CTETCNOT FILED,
CRLMA/25174/2024 |KUMAR JENA 22 : :
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
115 D- PRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25152/2024 22
PRADHAN
1. page no. 22 not properly placed.
6-RECEIPT SHOWING SERV.COPY TO
SURYAKANTA 2024-08-

116 |D-CRLA/25294/2024 DWIBEDI 2 AG/CG/IT/CT/ETC.NOT FILED.
w2 NITYANANDA | 2024-08- |Gl Gl e ETC NOT FILED.
BLAPL/25187/2024 'MOHAPATRA 22 : :

D- 2024-08- 0-RECEIPT SHOWING SERV.COPY TO

118 CONTC/36194/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

119 iﬁL APL/24945/2024 gﬁgﬁls)lNGH 3(2)24'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
Page marking not proper as per Index.
6-RECEIPT SHOWING SERV.COPY TO

BANSHIDHAR 2024-08-
120 |D-WP(C)/36233/2024 SATAPATHY 2 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- DILLIP KUMAR  2024-08-
121 ABLAPL/25268/2024 RAY 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYAKANTA 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON
122 |BLAPL/25245/2024 |PALAI 22 TOP OF CAUSE TITLE.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
123 |2 ROHITRANIAN 202408~ [C 0 o ot NOTFILED,
CRLMP/25258/2024 |RAY 22 : :
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-08-
124 |D-WP(C)/36243/2024 PRASANNA DAS 122 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- LAMBODOR 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON
125 | ABLAPL/25150/2024| ACHARI 22 TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.
index not properly page marked.
6-RECEIPT SHOWING SERV.COPY TO
126 D- SUDHANSU 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25304/2024 SEKHAR DASH |22
G.R. no. ,not furnishrd in the petition.
D- SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
127 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25252/2024 MAHANTY 22
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN 2024-08-
128 |D-WP(C)/36405/2024 KHATUA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
CHITRASEN 2024-08-
129 |D-WP(C)/36316/2024 PARIDA 2 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
130 |D-RSA/36209/2024 ﬁﬁﬁﬁfﬁ? 3(2’24'08' 1.C.Copy of order dated 28.10.2022 not filed.
2.The appellant and Respondent No. 1(d) are same
person. Serial No. of Respondent not correctly
furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
131 D- PUSPAMITRA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/25144/2024 MOHAPATRA 22 NOT FILED.
Page no. 10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
BIDESH RANJAN 2024-08-
132 |D-WP(C)/36322/2024 BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- DAYANANDA 2024-08-
133 ABLAPL/25181/2024 MOHAPATRA 2 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

D- BIJAY KUMAR 2024-08-
134 CRLMC/25076/2024 IMOHANTY 2 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
135 |D-WP(C)/36285/2024| GOPINATH SETHI 2 AG/CG/IT/CT/ETC.NOT FILED.
136 | AMULYARATNA 2024-08- 5ot e RO e b,
BLAPL/25221/2024 |PANDA 22 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

137 CONTC/36256/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

24 D- BIBHUTI RANJAN 12024-08- ]hléli“]i:?Eé]EGIBLE ATTESTED ANNEXURES

ABLAPL/25234/2024 MOHANTY 22 :
1. Deponent Authorization to swear affidavit on
behalf of another petitioner not furnished in
affidavit.2. page no.9 to 11 are not neatly legible.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 20-VERNACULAR CERTIFICATE NOT

139 ABLAPL/25159/2024 BIJAY JENA 2 FURNISHED.

1 .vernacular not proper. 2.Authorisation to swear
affidavit on behalf of another petitioner not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
140 D- BIRENDRA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25230/2024 KUMAR NAYAK |22
Page no. 17 not available.
141 P RASHMIRANJAN (202408 (£0 o et R b D,
ABLAPL/25209/2024 MISHRA 22 : :
6-RECEIPT SHOWING SERV.COPY TO
142 |D-CRLA/25296/2024 ANUPAM RATH ~|20°+08|AG/CGAT/CT/ETC.NOT FILED.
Code Wrongly indicated
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
143 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/36117/2024 22 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
KISHORE KUMAR |2024-08-

144 |D-WP(C)/36319/2024 MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

ASHOK KUMAR 2024-08-

145 D-WP(C)/36308/2024 BEHERA 22 1.Age, husbands name and P.S. of the petitioners
are mismatching with affidavit.2.All the annexures
are not attested by the advocates.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

146 BLAPL/25240/2024 BISWAIJIT NAYAK 2 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

147 D- SAROJ KUMAR  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25136/2024 |PADHY 22
pagell and 13 not marked.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
148 ABLAPL/25216/2024 PRADIPTA BEURA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIVA SANKAR 2024-08-
149  |D-WP(C)/36367/2024 CHAINI 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- |put up for SR after filing of C.Copy of award dt
150 IMAcA363702004 [ AMITAVDAS o, 26.12.23
SUSHANT 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
151 |D-WP(C)/36310/2024 KUMAR 2 AG/CG/IT/CT/ETC.NOT FILED.
PRADHAN
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
152 CONTC/36188/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
3D AMLAN SHAKTI (202408 Ll Gl ETC NOT FILED. |
ABLAPL/25212/2024 PAUL 22 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
154 D- SANJUKTA 2024-08- |1. Synopsis and date chart not alphabetic page
BLAPL/25255/2024 |MUNDA 22 marked in Index.2. Paragraph no. not correctly
furnished on declaration.3. Copy of rejection order
No.12 vide dated.13.08.2024 under Annexure-3
not tally with para-7 of the petition.4. Annexure-4
not marked on the file.
6-RECEIPT SHOWING SERV.COPY TO
155  |[D-WP(C)/36342/2024 L RAVAT KUMAR 12024-08- ) ) /1T/CT/ETC.NOT FILED.
PANDA 22
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
156 CONTC/36184/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
157 D- SARATHIJYOTI |2024-08- |date of judgment not correctly furnished in being
RPFAM/36399/2024 MOHANTY 22 aggrieved . page -14 not filed
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
158 CONTC/36268/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
159 |D-WP(C)/36068/2024| CHANDRA 2 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
160 |D-WP(C)/36269/2024 ggﬁiﬁ%ﬁoo 3224_08_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
161 |2 SATYANARAYAN 202408 (000 o oSO PR b,
CONTC/36334/2024 |MISHRA 4 22 : :
162 |D- SANTOSH 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/25134/2024 |KUMAR DASH 22 AG/CG/IT/CT/ETC.NOT FILED.




IAs are not correctly page marked,(ii)Provision of
law not furnished in IA no.2228/24

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
163 | CONTC/361062024 |ADY: o AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.08. 6-RECEIPT SHOWING SERV.COPY TO
164 | CONTC36197/2004 |ADY: o AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ABHISEK 2024-08-
165 |D-WP(C)/36374/2024 [\, 50 (ry o AG/CG/IT/CT/ETC.NOT FILED.
LAXMIKANTA  [2024-08- .. . .
166 |D-WP(C)/36362/2024 MOHANTY 2 This may be registered as ABLAPL
67 D- SATYANARAYAN 2004-08- 08 ot Bt e
CONTC/36331/2024 |MISHRA 4 22 . :
leg  |P- BYOMAKESH 2024-08- AGES OF THE PARTIES NOT CORRECT IN
CRLMP/25279/2024 |TRIPATHY 22 THE CAUSE TITLE OF CRLMP
169 P PRAMOD KUMAR (2024-08- ig}?:%%g/TCSTI/{ST\ZIEgTSEE\égOPY 1o
ABLAPL/25225/2024|JENA 22 . :
D. 2024.08. 6-RECEIPT SHOWING SERV.COPY TO
170 | BLAPL/25191/2004 SURAI MOHANTY 5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
171  |D-WP(C)/36258/2024 IS,STUIMYA RANJAN 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DAYANANDA 2024-08-
172 [D-WP(C)/36094/2024 | S pat a o AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 2024.08. 6-RECEIPT SHOWING SERV.COPY TO
173 |D-WP(C)/36416/2024 KUMAR o AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
CRLMC/25160/2024 [KUMAR JOSHI |22 . :
2024.08. 6-RECEIPT SHOWING SERV.COPY TO
175 |D-WP(C)/36369/2024/SAILABALA JENA |5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
176 |D- LALIT NARAYAN [2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
CRLMP/24995/2024 |PATTNAIK 22 NOT FILED.
PAGE NOS 12 AND 13 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR  [2024-08-
177 |D-WP(C)/36218/2024 /5 ) o AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.08. 6-RECEIPT SHOWING SERV.COPY TO
178 | CONTC/36109/2024 |ADY: o AG/CG/IT/CT/ETC.NOT FILED.
2024.08. 6-RECEIPT SHOWING SERV.COPY TO
179 |D-WP(C)/36282/2024/GOPINATH SETHI |5, AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
180  |D-WP(C)/36171/2024 BK%ETAUSARANJAN 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- MANORANJAN  2024-08-
181 CRLMC/25050/2024 |MISHRA 22 14-NOT PROPERLY INDEXED.
Affidavit not made on behalf of co-petitioners.
6-RECEIPT SHOWING SERV.COPY TO
130 D- NRUSINGH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/36300/2024 |CHARAN ROUT |22
Code Indicated but not correct
6-RECEIPT SHOWING SERV.COPY TO
SUMIT KUMAR  |2024-08-
183  |D-WP(C)/36259/2024 MOHANTY 2 AG/CG/IT/CT/ETC.NOT FILED.
184 | IYOTIRMAYA 202408~ [F 0 o et R OTFILED,
BLAPL/25254/2024 |SAHOO 22 : :
55 D SANIE KUMAR 200408 (00 611/ ETCNOT FILED.
BLAPL/25273/2024 |BHANJADEO 22 : :
20-VERNACULAR CERTIFICATE NOT
NRUSINGH 2024-08-
186 |D-CMP/36299/2024 CHARAN ROUT 22 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- TUKUNA KUMAR 2024-08-
187 ABLAPL/25235/2024 MISHR A 2 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
1. provision of law not correct.2. page no.11 not
neatly legible.
188 D INVANANANDA - [202408- | 0e0 i e o mentioned in Anexure
TRP(C)/36312/2024 |PANDA 22 ~5 filed y
6-RECEIPT SHOWING SERV.COPY TO
4 D- RAKESH KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25271/2024DAS 22 .Petition not correctly addressed to Honorable
Court
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
190 |D-WP(C)/36248/2024 |RITA SINGH 2 AG/CG/IT/CT/ETC.NOT FILED.
191 |2 SIDDHARTHA 202408 (000 o o U O P RLED,
CRLMC/25126/2024 |SAMAL 22 : :
192 |2 SARADA PRASAD 2024-08- (000 o o VS0P el
ABLAPL/25172/2024 DASH 22 : :
D- 2024-08- . . . .
193 CONTC/36022/2024 ADV. 2 place it after correction of annexure-1 in the index
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA |54 g |\ NEAT.LEGIBLE ATTESTED ANNEXURES
194  |D-WP(C)/36297/2024 KUMAR 2 N (-)T FILiED
SATAPATHY :
annexure-1 not legible
10-SUBJECT CODE NOT
D- ASHOK KUMAR |2024-08-
195 RPFAM/36317/2024 |SARANGI 2 FURNISHED/INCORRECTLY MENTIONED




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON

196 KI-BLAPL/25282/2024 Egilﬁm RUMAR 3(2)24_08_ TOP OF CAUSE TITLE.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Page nos.8 and 9 not neat and legible.2. Welfare
fee of Rs.50/- not paid on V.nama.
6-RECEIPT SHOWING SERV.COPY TO
197  |D-WP(C)/36348/2024 ]J)]E%iGA PRASAD 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
198 D- BIDYALOK 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25046/2024 |MOHAPATRA 22
Paragraph not correctly mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
SUBHASISH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
199 |D-WP(C)/36227/2024
SATAPATHY 22
Annexure 3 not properly page marked .( page 21
not marked
6-RECEIPT SHOWING SERV.COPY TO
200 D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/36123/2024 22 Sl.nos. of paragraph not properly mentioned in the
petition
6-RECEIPT SHOWING SERV.COPY TO
o1 D- ASHOK DAS 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25119/2024 22 1. Age of the petitioner no. 5 not mentioned in
cause title.
6-RECEIPT SHOWING SERV.COPY TO
ABHILASH 2024-08-
202 |D-WP(C)/36414/2024 MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.
203 |P- PRASANT 2024-08- f{(%}%:%%g/TCSTI/{ST\ZIEgTSEE\égOPY 10
ABLAPL/25276/2024 KUMAR BARIK |22 ‘ :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
D- AKASH KUMAR [2024-08-
204 20-VERNACULAR CERTIFICATE NOT
BLAPL/25251/2024 |PATTAJOSHI 22 FURNISHED.
1.Occupation not furnished in affidavit.2.page nos.
43,60,61 ,71 are not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR |2024-08-
205 |D-WP(C)/36349/2024 MAHAPATRA 2 AG/CG/IT/CT/ETC.NOT FILED.
206 |D-CMP/36379/2024 |SUDHANSU 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
SEKHAR JENA 22 AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

Index not filled in,(ii)Status of parties in court
below ,and Case no.under reference not given,




(iv)Provision of law in IA not furnished.(v)Prayer
in IA not signed

1. Ages of the Appellant and the Respondent No. 1

207 BI-AC A/36330/2024 éi%%BANDHU 3224_08- do not tally with the ages of the petitioner and
Opp. Party No. 1 in the Court below
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

D- SANTOSH 2024-08- TOP OF CAUSE TITLE.
208 ABLAPL/25194/2024 KUMAR 2 19-UNDERTAKING FOR NON FILING OF
MAHANTY TRANSLATED COPY NOT FILED
1. Year of the F.I.R. under Annexure-1 not tally
with Petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

209 D- AGASTI 2024-08-9-PROVISION OF LAW NOT FURNISHED ON

BLAPL/24665/2024 |[KANUNGO 22 TOP OF CAUSE TITLE.
1. Copy of Rejection order not filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

210 CONTC/36176/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.

a1 [ SURVANARAYAN 2024-08- (000 o o U S0PE b
ABLAPL/25204/2024 MISHRA 22 : :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- ABHAS 2024-08-

212 9-PROVISION OF LAW NOT FURNISHED ON

BLAPL/25257/2024 MOHANTY 22 TOP OF CAUSE TITLE.
LAXMIKANTA 2024-08-

213 | D-WP(C)/36236/2024 MOHANTY 2 1.Annex-3 and 5 are not attested.

6-RECEIPT SHOWING SERV.COPY TO
D- KHUSBU 2024-08-

214 ABLAPL/25164/2024 PANIGRAHI 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

)15 D- SURYAKANTA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25131/2024 DWIBEDI 22 1. Page no. 2 para no.1, 9th line order dated not

correctly furnished.

216 |- PRADEEP KUMAR 2024-08- [F 0L o et R e,
BLAPL/25197/2024 'MOHAPATRA 22 : :
BLAPL/25023/2024 |SAHOO 22 : :

218 |- MANORANJAN 202408~ (£ 0 0 bt R OTFILED,
BLAPL/25093/2024 |PADHY 22 : :

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

219 CONTC/36182/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
220 |ABLAPL/25237/2024PK ABDULJABIR 5

provision of law not correct.




6-RECEIPT SHOWING SERV.COPY TO

221 |D-WP(C)/36277/2024 SUBASH CH PANI 3224_08_ AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
222 CONTC/36190/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
223 [D-WP(C)/36242/2024 giI'SIOK KUMAR 3(2)24'08' AG/CG/IT/CT/ETC.NOT FILED.
204 P SARADA PRASAD 12024-08- ig}?:%%g/TCSTI/{gT\ZIEgTSEE\égOPY 1o
BLAPL/25140/2024 |DASH 22 ) )
s D PRAHALLADA 202408 (000 “r ot N OTFILED,
CRLMC/25182/2024 |SAHU 22 ) )
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
226 CONTC/36192/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- [19-UNDERTAKING FOR NON FILING OF
227 | ABLAPL/25231/2024 AKASH BHUYAN ,, TRANSLATED COPY NOT FILED
Page marking not proper as per index.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
228 |D-WP(C)/36104/2024 SAILABALA JENA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAMEER KUMAR (2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
229 |D-WP(C)/36417/2024 DAS 2 NOT FILED.
Page 27 to 30 not neat and legible.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
230 |D-WP(C)/36279/2024 DEBASIS ROUT 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PARSURAM 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
231 |D-WP(C)/36108/2024 MOHAPATRA 2
Except logo other stamps to be paid on V- nama
SAUMYA RANJAN |2024-08- )
232 |D-MATA/36409/2024 PRADHAN 2 1.Period of Delay 10 days delay
233 |P- DEBAKUMAR 12024-08- ig}?:%%g/TCSTI/{ST\ZIEgTSEE\égOPY 1o
BLAPL/25200/2024 |RATH 22 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- BASANTA 2024-08-
234 19-UNDERTAKING FOR NON FILING OF
ABLAPL/25186/2024 KUMAR DAS 22 TRANSLATED COPY NOT FILED
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
235 CONTC/36064/2024 ADV. 2 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
236 |D-WP(C)/36240/2024 SAMBHRAM DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25290/2024 SUBUDHI 22 ) )




As per standing order no.3 dtd.9-7-2024 ,the name

D- AMIT PRASAD 2024-08- . :

238 ABLAPL/25267/2024 BOSE 2 gg ;I:fogrosecutrlx shall not be reflected in the

239 [P PRASANTA 2024-08- T CTETCNOT FILED,

BLAPL/25188/2024 KUMAR NANDA |22 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

240 D- DUSHMANTA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

BLAPL/25161/2024 KUMAR BISWAL |22 NOT FILED.
page no. 20 not neatly legible.

241 |D-WP(C)/36096/2024 SXEI{B)OBINDA 3224_08- .Receipt Showing Serv.copy To E.D. not Filed.

2 P DEEPAK KU 2024-08- T CTETCNOT FILED,

CRLMC/25199/2024 |[SAHOO 22 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

243 D- SNEHASISH 2024-08-

CRLMC/25072/2024 | BEHERA 22 1. T.R. case number not correctly furnished
synopsis, date chart, page no. 2 para no.l and
prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO

GOPINATH 2024-08-

244  |D-WP(C)/36246/2024 MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-

245 CRLMC/25277/2024 AMIT BISWAL 22 1. Court fee Rs. 6/- to be paid. 2. Page no.2 para
no.1 3rd line PS case number not correctly
furnished
6-RECEIPT SHOWING SERV.COPY TO

246 |D-WP(C)/36329/2024 [ DA PRASAD 1202408~ |, 0 GIT/CT/ETC.NOT FILED.

SWAIN 22
6-RECEIPT SHOWING SERV.COPY TO
LAKSHMAN 2024-08-

247 |D-WP(C)/36381/2024 MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- (0-RECEIPT SHOWING SERV.COPY TO

248 CRLMP/25095/2024 SANJIT MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

BANSHIDHAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

249 |D-WP(C)/36234/2024 SATAPATHY 2
1.Page nos. 53 to 55,60.61 , 65 are not legible.
6-RECEIPT SHOWING SERV.COPY TO

BIDYADHAR 2024-08-

250 |D-WP(C)/36304/2024 MANSING 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

251 |D-WP(C)/36172/2024 gﬁgglngAR 3(2)24'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.

52 | PRANAB KUMAR. (2024-08- |l Gl ETC NOT FILED.

CRLMP/25020/2024 |SAMANTRAY 22 : :

253 |D-WP(C)/36289/2024/ GOPINATH SETHI 2024-08- |.Receipt Showing Serv.copy To School and Mass

22

Education not Filed.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

254 D- PRASANTA 2024-08-
ABLAPL/25175/2024 KUMAR NANDA. 22 C.T number not tally with cause title and prayer
person.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-08-
255 |D-WP(C)/36149/2024 PARIDA 2 2 AG/CG/IT/CT/ETC.NOT FILED.
D- SUKANTA 2024-08-

256 RPFAM/36393/2024 z(zglMAR NAYAK 2 This may be registered as CRLMP
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

257 2]'3L APL/25149/2024 ﬁgﬁ KUMAR 3(2)24'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

D- SAROIJ 2024-08-

258 BLAPL/25227/2024 IMOHARANA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

159 D- JAYADEBA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/25229/2024 |BEHERA 22
Page marking not made in file as per index.
6-RECEIPT SHOWING SERV.COPY TO

260 |D-WP(CYa6372/2024 BIRAJA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

PRASANNADAS 22 Annexure -14 not properly page marked .(page 86
to 88 not there)
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

261 CRLMC/25238/2024 RAKESH BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.

D- BIKRAM 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

262 ABLAPL/25163/2024 CHANDRA 2 AG/CG/IT/CT/ETC.NOT FILED.

GHADEI
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-08-

263 | D-WP(C)/36292/2024 BEHERA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON

264 D- LALITENDU 2024-08- [TOP OF CAUSE TITLE.

BLAPL/25256/2024 |MISHRA 22 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Nomenclature not correctly furnished in Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
265 D- ASHOK KUMAR |2024-08- |7-VAKALATNAMA NOT PROPERLY
ABLAPL/25308/2024 BEHERA 22 STAMPED,EXECUTED,ACCEPTED.
1. Welfare fee of Rs.50/- not paid on V.nama.
266 | D-WP(C)/36102/2024| ANJAN KUMAR  |2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BISWAL 22 AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




1- page 25 not legible. 2- proceeding dt 21.5.2020
vide annexure -9 mentioned in prayer not correct

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D PRABHU 2024-08 1. Age of the petitioner in cause title not tally with
267 Ci(LMC 125062/2024 PRASANNA ” “77 |affidavit. 2. Date of order not correctly furnished
BEHERA in cause title. 3. Case title not correctly furnished
in index, synopsis,date chart and 1st page of 3rd
line. 4. Address of the petitioner in cause title plot
number blanks.
D- SUBASH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
268 ABLAPL/25236/2024 CHANDRA 2 AG/CG/IT/CT/ETC.NOT FILED.
MISHRA
260 |- RABINDRANATH 202408~ (F 0 0 et RO FLED,
ABLAPL/25249/2024 PANDA 22 : :
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
270 |D-WP(C)/36244/2024 Iii%léﬁ/IBDUL 3(2)24'08'
Neat and legible copy of page No 15 and16 to be
filed
CRLMC/25135/2024 |ROUTRAY 22 : :
6-RECEIPT SHOWING SERV.COPY TO
279 D- AMLAN SHAKTI |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25215/2024 PAUL 22
1. Annexure-1 not properly page in Book marked.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
273 CONTC/36186/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
274 |D-WP(C)/36350/2024 SRIKAR KUMAR 12023-08- |\ </ G/IT/CT/ETC.NOT FILED.
RATH 22
10-SUBJECT CODE NOT
SHAKTI DATTA  |2024-08-
275 |D-WP(C)/36264/2024 TRIPATHY 2 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
. D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/36122/2024 22 Sl.nos. of paragraph not properly mentioned in the
petition
SATYA RANJAN  |2024-08- |1.Paragraph in declaration not correctly furnished
277 ID-WP(C)/36250/2024 PATI 22 in the petition and In [.A.)
6-RECEIPT SHOWING SERV.COPY TO
17g D- BISWARANJAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25132/2024 MAHARATHA 22 1. Page no. 29 not filed. 2. Date of FIR not
correctly furnished page no.3 para no.3 last line.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR |2024-08-
279 |D-WP(C)/36346/2024 MAHAPATRA 2 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
280 CONTC/36177/2024 ADV 2 AG/CG/IT/CT/ETC.NOT FILED.
281 |D-WP(C)/36306/2024 BRUNDABAN 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ROUT 22 AG/CG/IT/CT/ETC.NOT FILED.




1. Page Nos.21,47,49, and 50 Are not legible

6-RECEIPT SHOWING SERV.COPY TO

D- SAROJ KUMAR  |2024-08-
282 BLAPL/25138/2004 |PADHY 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAJIT KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
283 |D-CRLA/25102/2024 PRADHAN 2
Paragraph no. mentioned in declaration of affidavit
in [.LA.No0.2083/2024 seems to be wrong
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
284 | CRLMC/25278/2024 |S-SMOHAPATRA ),
1. Certified copy of under annex-1 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
BIPLABA P.B. 2024-08-
285 |D-WP(C)/36353/2024 BALALI 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
286 BﬁMC 125098/2024 %SKEIQHARA 3(2)24'08' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. .Date of NBW order not correctly furnished
cause title and prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
287 |D-WP(C)/36444/2024|ASISH MISHRA 2
1.Occupation of the deponent in affidavit and in
I.A. not furnished.
6-RECEIPT SHOWING SERV.COPY TO
RAMANI KANTA [2024-08-
288 | D-WP(C)/36301/2024 PATTANAIK 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SABITA RANJAN 2024-08-
289  |D-WP(C)/36404/2024 PATTNAIK 2 AG/CG/IT/CT/ETC.NOT FILED.
SIDHESWAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
290 \D-WP(C)/36290/2024 MALLIK 22 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-08-
291 | D-WP(C)/36344/2024 KUMAR SAHOO |22 AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
PRAKASH 2024-08-
292 |D-CMP/36347/2024 CHANDRA DASH 122 COURT ORDER NOT FILED




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 22-08-2024 (CASES FILED BEFORE 2024)

S
no

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

RVWPET/216/201
5

RVWPET/216/201
5

S.C.SandME

OTHERS. DELAY OF
69 DAY

24. LIMITATION NOT
IN TIME / EXPIRED.

RVWPET/215/201
5

RVWPET/215/201
5

S.C.SandME

OTHERS. C.COPY OF
IMPUGNED
JUDGEMENT NOT
FILED

OTHERS. DELAY OF
65 DAY

24. LIMITATION NOT
IN TIME / EXPIRED.

RVWPET/187/201
5

RVWPET/187/201
5

M/S.
B.K.IMOHANTY

OTHERS. DELAY OF
5 DAY

OTHERS. DEFICIT
AUTHENTICATION
FEEOFRS225TO
BE FILED

OTHERS. CODE NOT
INDICATED

6. RECEIPT
SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NO
T FILED.

9. PROVISION OF
LAW NOT
FURNISHED ON TOP
OF CAUSE TITLE.

24. LIMITATION NOT
IN TIME / EXPIRED.

RVWPET/207/201

RVWPET/207/201

OTHERS. PLACE IT




AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

OTHERS. PLACE IT
AFTER FILING OF

; RVWPE';'/269/201 RVWPE';’/269/201 M/SN%S(VAVQMT S
IMPUGNED ORDER
OTHERS. PLACE IT
AFTER FILING OF
] RVWPE'I7'/247/201 RVWPE';’/247/201 /.S DAS i
IMPUGNED ORDER
OTHERS. PLACE IT
AFTER FILING OF
7 || RvwPET/30/2017 | | RvWPET/3072017 | | W S'B'S'FEJAYAGUR C.COPY OF
IMPUGNED ORDER
OTHERS. PLACE IT
AFTER FILING OF
8 || RVWPET/73/2017 || RVWPET/73/2017 M’éffé';'&? D |lc.copy oF
: IMPUGNED ORDER
OTHERS. PLACE IT
AFTER FILING OF
9 ||RvWPET/41/2017 || RvWPET/41/2017 || M S'JASAAES‘NDHU C.COPY OF
IMPUGNED ORDER
OTHERS. PLACE IT
RVWPET/192/201 || RvWPET/192/201|| M/s.RABINDRA ||AFTERFILING OF
10 ; ; L) DASH C.COPY OF
: IMPUGNED ORDER
OTHERS. PLACE IT
AFTER FILING OF
11 || RVWPET/31/2017 | | RVWPET/31/2017 BIHXAIQ?-I\E;IS\IQV:NTY C.COPY OF
IMPUGNED ORDER
12 | [RVWPET/129/201 | [ RVWPET/129/201 - OTHERS. PLACE IT




AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

13

RVWPET/261/201
6

RVWPET/261/201
6

M/S.G.N.MISHRA

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

14

RVWPET/77/2016

RVWPET/77/2016

M/S.RAJANI
CH.MOHANTY

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

15

RVWPET/287/201
6

RVWPET/287/201
6

M/S.AJODHYA
RANJAN DASH

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

16

RVWPET/265/201
6

RVWPET/265/201
6

6. RECEIPT
SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NO
T FILED.

17

RVWPET/42/2017

RVWPET/42/2017

MR.SUVENDU
KU.RAY

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

18

RVWPET/195/201
6

RVWPET/195/201
6

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

19

RVWPET/74/2016

RVWPET/74/2016

M/S.SIBA
NARAYAN
BISWAL

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER




20

RVWPET/46/2016

RVWPET/46/2016

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

21

RVWPET/49/2016

RVWPET/49/2016

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

22

RVWPET/42/2015

RVWPET/42/2015

M/S.G.K.MISHRA

OTHERS. PLACE IT
AFTER FILING OF
C.COPY OF
IMPUGNED ORDER

23

RVWPET/77/2015

RVWPET/77/2015

OTHERS. DELAY OF
2 DAY

OTHERS. PUT UP
FOR FURTHER S.R
AFTER FILING OF
C.COPY

6. RECEIPT
SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NO
T FILED.

18. CERTIFIED COPY
OF
TRIAL/APPELLATE
COURT ORDER NOT
FILED

24

RVWPET/268/201
7

RVWPET/268/201
7

M/S.BISWAJIT
NAYAK

9. PROVISION OF
LAW NOT
FURNISHED ON
TOP OF CAUSE
TITLE.

18. CERTIFIED
COPY OF
TRIAL/APPELLATE
COURT ORDER
NOT FILED






